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RAJYA SABHA .

Friday, the 11th September, 1964/
the 20th Bhadra, 1886 (Saka).

to Questions 84
o
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The House met at eleven of the
clock, Mr. CHAIRMAN in the Chair.
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t[CoMMON SCRIPT FOR INDIA

*121. Smrmx B. N. BHARGAVA:

Will the Minister of EpucaTion  be

pleased to state:

(a) whether Government proposed

to evolve a common script for India;

(b) it so, whether the State Gov-
ernments and prominent non-(GGovern-
ment institutions have been consulted
in this regard; and

(c) what decision has been taken
" by Government in the matter?]
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+(Tee DEPUTY MINISTER IN THE
MINISTRY or EDUCATION (SHrI
BHAKT DARSHAN): (a) to (¢) A state-

ment is laid on the Table of the
House,
STATEMENT
Common Seript  for -India.—-
The  Government has always

supporteq the idea of having a com-~
mon script for all the Indian languages
which would only be Devanagari
Script. However, in its opinion, the
right time for the adoption of Devana-
gari as the common script would
arrive, when the move came from the
non-~-Hindi speaking people, so that
there coulg be no suspicion ip their
minds about the imposition of the
common script,

2. The Government have not speci-
fically consulteg the State Govern-
ments and non-Government Institu-
tions. This matter, however came up
for discussion, at a meeting of the
Chief Ministers ang Centra] Ministers
helg in August, 1961. The meeting
was of the opinion that “a common
script for all Indiap languages was not
only desirable, but would be a power-
ful link between the different lang-
uages of India, and, therefore, of great
help in bringing about integration.
Such a common script in India under
the existing circumstances can only
be Devanagari. While if may be diffi-

+{ 1 English translation.
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cult to adopt a common script in the
near future, this objective shoulg be
kept in ming ang worked for”.

3. The question was also discussed
by the Emotional Integration Com-
mittee and the C(Centra] Advisory
Board of Education at their meetings
in September, 1961 and July, 1962
respectively. Both these Dbodies
agreeq that ultimately Devanagari was
to be adopted as the common script
for the couniry.

4. Some Wme age, he MWanisay of
Education had appointeg a Committee
of Linguists to suggest symbols to re-
present the sounds peculiar to various
Indian languages, for which no sym-
bols existed at present in Devanagari,
with a view to equip Devanagari
script for transcription of all the
Indian languages. This Committee has
not yet concludeq its labours, and its
report is expected to be finalised soon.
On receipt of the report, it will be
given due consideration and the Gov-
ernment’s decision thereon will be
taken quite expeditiously.
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Surr DEOKINANDAN NARAYAN:
Sir, the Statement says in the second
paragraph that a meeting of the Chief
Ministers of States and some Central
Ministers was held and there a Reso-
lution was passcd or opinion was ex-
pressed that a common script for all
Indian languages was not only desir-
able, but would be a powerful link
between the different languages ot
India and, therefore, ot great help in
bringing about integration. This was
the opinion expressed by the Con-
ference of Chief Ministers and Central
Ministers. May I know the difficul-
ties that are not surmountable in
order to adopt this common script?

Surr M. C. CHAGLA: Sir, we have
to carry with us in this matter the
Chief Ministers of the States in thé
South and West Bengal. We are most
anxious to introduce the common
script. I am fully conscious of the
fact that today a student carries the
burden of not only having to learn
three languages but three scripts.
Take, for example, Madras, Sir. He
hag to learn the Tamil script for
Tamil, the Devanagari script for Hindi
and the Roman script for English. It
is too much of a burden on him. At
the Chief Mli.nisters’ Conference what
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was emphasised was the necessity for
some common script and also there
should be no compulsion, Therefore,
if we can carry with us the States in
the South and West Bengal, we are
most anxious to introduce the script,
the common script, but it can only
be by consent. So, till we get their
consent, it will be impossible for us
to introduce it.

Sart NIREN GHOSH: May I know
on what grounds the Devanagari
script has been chosen to be the most
suitable common script for India and
not the Roman script, which is al-
most universal and which tallies with

English also?

Serr BHAKT DARSHAN: Sir,
there are two main reasons. Out of
the fourteen languages recognised in
the Constitution, it is already the
script of three languages, i.e., Hindi,
Sanskrit and Marathi. Besides this,
Sir, this is considered by the linguists
all the world over to be the most
scientific script.

Srri ARJUN ARORA: May I know
whether, if the Chief Ministers have
accepted this idea and if the Govern-
ment of India is anxious to promote
this idea, the Ministry of Education
has undertaken any pilot work in
preparation for the day when the
initiative will come from the non-
Hindi-speaking States?

Surr M. C. CHAGLA: Sir, we try
to influence them, the South and
West Bengal. We have taken the
initiative by setting up a Committee
which should try and work out a
scheme whereby the various sounds
in other languages which are not to
be found in the Devanagari script
should be incorporated in it. Then,
Sir, in the tribal areas also we are
starting education in the Devanagari
script. Therefore, I can gagsure the
House that as far as the Ministry is
concerned, it is most anxious to have
a common script in India. It will
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solve many of our problems but we
have to carry with us, I repeat, the
whole of India; they should accept
this position.
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RCUR-S

Surt M. M. DHARIA: Sir, in view
of the present disintegrating forces
that are working in this country, will
the hon. Minister assure this House
that this process of having a common
script will be accelerated?

Surt M. C, CHAGLA: Yes, Sir,
We want to support every unifying
factor. Moreover, Sir, it is a com-
mon script. :

Sur1 GOPIKRISHNA VIJAIVAR-
GIYA: Is there any idea of making
at least one South Indian language
compulsory for North Indian students?

Surr M. C. CHAGLA: Sir, we have
evolved a formula under which the
North must learn one language from
the South. That is the formula we
are working on.



851 Oral Answers [ 11 SEP,

"Surr G. M. MIR: Sir, the hon, |
Minister has stated that to have a
common script a Committee had been
set up in 1960 and now it is 1964,
May I know the reasons for such g
long delay?

Surt BHAKT DARSHAN:  Sir,
it was very difficult to collect these
linguists all together and to bring
them round the table and naturally
it takes time. I admit it has taken
quite a lot of time, but we have now

requested the Committee to finalise
its report and submit it to us,

SarimaTi DEVAKI GOPIDAS: May
I know whether any of the South
Indian languages has been made com-
pulsory in any colleges in the North?

Surt BHAKT DARSHAN: Sir,
the point is that the three-language
formula has been or is to be uniform-
ly applied in all the States, including
the States in the North, and we have
been requesting the States, especially
the Hindi-Speaking States, to fall in
line. We have prepared a scheme
which may be acepted in the Fourth
Plan angd according to that one of the
non-Hindi languages will be made
compulsory in all the Hindi-speaking
areas.

Mr. CHAIRMAN: Incidentally this
question refers only to a common
script and not to other things, Next
question. . M

ALLEGATIONS AGAINST ORIissa MINIS.
TERS AND Ex-MINISTERS

*122. Sar1 A. D. MANI:
Minister of HOME AFFAIRS
to state: - . .

(a) whether some MUL.Ass have
written to Government making certaip
allegations against Ministers and ex-
Ministers of Orissa;

Will the
be pleaseq

(b) if so, what are the allegations;
and

(¢) whether Government propose
to appoint a judicial commission to
enquire into these charges?

to Questions

1964 ] 8¢

Tue DEPUTY MINISTER 1IN THM
MINISTRY or HOME AFFAIRS (Sart
L. N. MisHra): (a) Yes, Sir. Sixty-
three personsg including twenty-two
M.L.A.s of Orissa have submitted a
memorial to the President making
certain allegations against Ministers
and ex-Ministers of Orissa.

(b) It would not be in public inter-
est to disclose the allegations.

(c) The memorial is still under

examination of Government,

Surt A. D. MANI: Sir, do these
allegations refer to the entries found
Iy the account books of Messrs. Seraj-
uddin & Co.?

Surr GULZARILAL NANDA: Sir,
these allegations cover a fairly wide
ground and probably they may have
touched that ground also.

Surr A. D. MANI: In view of the
fact that some Ministers are involved,
does the Government propose to ad-
vise the President that no person who
is the subject of an allegation should
be made the Chief Minister of Orissa?

Surt GULZARILAL, NANDA. This
is in the stage of allegation so far as
the Government is concerned, From
the President, to whom this memorial
was submitted, we have receiveq the
document and we are proceeding to
deal with it.

Surr A. D. MANI: Is the Govern-
ment gware that Mr. Biju Patnaik
made g statement the other day, some
weeks ago, that he had made a fortune
of Rs. 10 crores within a short time
and does the Government consider
that such a fortune could have been
made by lawfu] and honest means?

Surt GULZARILAL NANDA: This
does not arise out of this.

Surr A. D, MANI: 1t is one of the

subjects of the allegation. It is re-
ferred to in the memorial.
Mr. CHAIRMAN: No. Mr. Vaj-

payee.



